
OFFICE OF PRINCIPAL CHIEF CONSERVATOR OF FORESTS'

HARYANA
VAN BHAWAN,PLOTNO.

Dated : Jf ll')a)J-

The Registrar General

National Green Tribunal
New Delhi.

sub.: compliance report in order dated 10.10.2022 by Hon'blt-fgT in oA No'

362t2022titted as Aravalli Bachao citizens Movement vs uol & ors'

*tr**tl

The Hon'ble National Green Tribunal in order-dated 10' 10'2022 in OA No' 362

of 2022 Aravalli Bachao citizens Movement Applicant Vs Union of India & ors'

wherein Hon'ble NGT has directed as under:-

,,17. The PccF (HoFF), Government of Haryana and Member secretary' State

PCB are also directed to file reports giving information regarding complaints

in respect of illegat mining,received by them and action taken on the same by

way of statements in tabular for* with teference to the aspects of (il date of

receipt,of complaint, (ii) action taken on the complaint, and (iii) information

given to the Potice/Mining Department"'

IncomplianceoftheorderoftheHon,bleNationalGreenTribunalthestatus

report of the complaints received and the action taken by Forest Department is hereby

submitted for consideration.

Encl. As above.

Principal CIGConservator of Forests (HoFF)'

Harvana" Panchkula.



REPORT IN THE MATTER OF ARAVALLI B

CITIZEN

362t2022 COMPLIANCE RDER DATED TO,IO,2O22 P ED BY

THE H BLE TRIBUNA

In reference to matter citied above the applicant Aravali Elachao

citi Movement in their application has submitted before the Hon'ble

NGT that the applicant organization, after becoming aware that illegerl sand

and mining hasbeen taking place in various locations of Aravali Range

ln districts of Faridabad, Gurugram and Nuh in the State of Hary'ana rn

ion of various judicial orders and laws, have undertaken field visitsviola

durin the period of March,202l to March,2022 and during the site visit has

illegal mining is happening in 16 location and has prayed that

dent no 2-6 be directed to take steps to stop illegal sand and stone

foun

mini in the locations mentioned in the applications along with other areas

whe mining is taking place. The applicant has prayed for direction blr NGT

nt no 2, 4 and 6 to undertake restoration activities in the above

oned area and plantation of native species in the region and any other

required. The applicant has further prayed that the NGT may direct

Govemment to take strict action against the responsible o[ficials

who biled to take steps to stop illegal mining of sand and stone and impose

iate fine and penalty and constitute an independent l\ravah

prot ion authority which looks at the protection of the entire Araval.i range

the 4 states as one ecosystem and takes action to protect it from

degradation and to pass any other order that may deem fit to the facts

and ircumstances of the instant case.

2. this Hon'ble Tribunal has passed order dated 10J02022 in the

abo said Original Application and at para lTof the said Order the Hlon'ble

Tri nal has, inter alia, directed the Principal Chief Conservator of llorests

(Ho ) to file status report regarding complaints of illegal mining received

byt e Forest Department and the action taken on the complaints. The

t portion of the operative part of the same is as under:-

" 17. The PCCF (HoFF), Government of Horyana ond Member

Secretary, State PCB ore olso directed to file reports giving

information regarding complaints in respect of illegal mining
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18.

Gov

Met

ngt(

and

received by them ond action taken on the some by way of

statements in tobular form with reference to the aspects of (i)

dote of receipt of complaint, (ii) action token on the complaint,

and (iii) information given to the Police/Mining Department.

eports be filed by the DGP, Horyono, Director, Mining and Gerclogy,

ent of Horyona, PCCF (HoFF), Government of Haryon,a and

Secretory, State PCB within four weeks by e-moil at judicial-

gov,in preferably in the form of searchoble PDF/OCR supported PDF

t in the form of lmoge PDF."

stated that Forest Department has authority to act upon the incidences

egal mining that take place in Forest areas. Complaints received

ning to areas outside forests are forwarded to other appropriate

ents. The summary of complaints received in the Forest Divisiions of

Nuh, Gurugram and Faridabad are as under:

3. It

of il

Action taken
by Forest
Department

Complaints
forwarded to
Mining/

In 8 No. of
complaints
FIR was
registered
with Police
Deptt. and 2
complaints
were sent to
Mining
Deptt. for
further
action.

In most of the
cases due to
Forest
Departrnent
being rrigilant
there have
been islsuance

of Forest
Offence
reports. Since
the offences
are of-T

recurring
nature
therefor:e
several FOR's
have been

issued for
offence of
illegal mining
or
transportation
in l\.ravalli
Hills in a

49 Forest
Offence
Reports were
issued and
subsequently
26 No. of PC
Cases

submitted in
Environment
Court
Faridabad.

g



villase.
2 Gt rugri tm 9 Forest

Offence
Reports
issued and 8

PC Cases

submitted in
Environment
Court
Faridabad.

4 complaints
forwarded to
Police DepU.
for further
action.

In some of the

cases due to
Forest
Department
being vigilant
there have
been issuance
of Forest
Offence
reports. Since
the offences

recunmg
nature
therefore
several FOR's
have been
issued for
offence of
illegal mining
or
transportation
in Aravalli
Hills in a

villase.
3 Fa idab ad 4 In 2 cases

Forest
Offence
Reports have
been issued.
In 2 cases
mining
activity was
not noticed
during
insoection.

In one case

information
was received
from Police
Deptt.

Divisional F

Place: e
Date: ,,

hd detailed reports of complaints received and action taken thereof by the
xt officers is enclosed herewith from Annexure (I to III) in tabulated form.

Tlie report is placed before the Hon'ble National Green Tribunal for

-q
- +fuh,J^, (Jagdish Chander)
. \l . ! )- Principal Chief Conservator of Forests

Haryana, Panchkula.

(HoFF),
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